
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 61 of 2026 (SZ)

IN THE MATTER OF:

Kambala Ramanjineyulu,
Anantapuramu. … Applicant

..Vs..

State of Andhra Pradesh,
Through the Chief Secretary
And Others. …Respondent(s)

REPORT FILED BY
ANDHRA PRADESH POLLUTION CONTROL BOARD

RESPONDENT No.4

Date: 13.07.2026

K. RAVINDRANATH,
ADVOCATE

Enrolment No.889 of 1983
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH

A.P. POLLUTION CONTROL BOARD
No.35, Flat No. A-2 ‘Aurora’ Apartments,

Kandhan Street, Shenoy Nagar, Chennai-600 030
Mobile No.9840057777
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